FORM A

PUBLIC ANNOUNCEMENT

(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency

Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF
MAHABALI INNOVATIVE TECHNOLOGIES PVT LTD

RELEVANT PARTICULARS

Name of corporate debtor

Mahabali Innovative Technologies Pvt Ltd

N | —

Date of incorporation of

corporate debtor

01/05/1996

Authority under which corporate
debtor is  incorporated /
registered

RoC-Mumbai

Corporate Identity No. / Limited
Liability Identification No. of
corporate debtor

U33005MH1996PTC099218

Address of the registered office
and principal office (if any) of
corporate debtor

Monarch House Mastermind II Aarey Milk Colony
Mayur Nagar Goregaon (E) Mumbai Mh 400065 In

Insolvency commencement date
in respect of corporate debtor

12/04/2022

Estimated date of closure of
insolvency resolution process

10/10/2022

Name and registration number of
the insolvency professional
acting as interim resolution
professional

KAIRAYV ANIL TRIVEDI
IBBI/IPA-002/1P-N00728/2018-2019/12332

Address and e-mail of the interim
resolution  professional,  as
registered with the Board

23 A 5™ floor Jyoti Bldg, Barquatali Dargah Margh ,
Wadala(E),Mumbai,400037.
kairavtrivedi2002@yahoo.co.in

10.

Address and e-mail to be used for
correspondence with the interim
resolution professional

413-414, Shramjeevan B35, Opp. Lodha,, New Cuffe
Parade, Wadala(E),Mumbai,400037.
kairavtrivedi2002@yahoo.co.in

11.

Last date for submission of
claims

27/04/2022

12.

Classes of creditors, if any, under
clause (b) of sub-section (6A) of
section 21, ascertained by the
interim resolution professional

Name the class(es)
NA

13.

Names of Insolvency
Professionals identified to act as
Authorised Representative of
creditors in a class (Three names
for each class)

1.NA
. NA
3.NA

14.

(a) Relevant Forms and

(b) Details of authorized
representatives
are available at:

Weblink:... https://ibbi.gov.in/home/downloads
Physical Address: NA

Notice is hereby given that the National Company Law Tribunal has ordered the

commencement of a Corporate Insolvency Resolution Process of the Mahabali Innov

N
7
¥

(oo 4

IRBYIPA-00
tP-NOOT28




Technologies Pvt Litd vide order, CP(IB)No.4479/MB-IV/2019 u/s 7 of IBC dated 12/04/2022
Certified True Copy received on 13/04/2022 and CIRP Initiated by IRP from 13/04/2022.

The Creditors of Mahabali Innovative Technologies Pvt Ltd, are hereby called upon to submit

their claims with proof on or before 27/04/2022 to the Interim Resolution Professional (IRP)
at the address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

Date 13/04/22
Place: Mumbai

Yovar /7

Kairav Anil Trivedi— Interim Resolution Professional
Reg no:- 'IBBI/IPA-OOZ/IP-N00728/2018-2019/ 12332
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® PRADHANMANTRI SANGRAHALAYA INAUGURATED AT TEEN MURTI ESTATE

Every govt, every PM has contributed in

takin

‘Most PMs came
from ordinary
families, should
inspire youth’

DIVYAA
New Delhi, April 14

PRIME MINISTER NARENDRA
Modi said Thursday that every
government,every Prime Min-
ister of independent India has
contributed to nation build-
ing, taking the country to the
heights where it is today. He
said barring one or two excep-
tions — he did not elaborate
but it appeared to be a refer-
encetothe period of the Emer-
gency — the countryhasa“glo-

rious tradition of
strengthening democracyina
democraticway”.

Inaugurating the Pradhan-
mantri Sangrahalaya at Teen
Murti Estate in New Delhi, the
Prime Minister said the
museum is a living reflection
of the shared heritage of each
government. He recalled how
most Prime Ministers came
from ordinary families. “It
gives confidence to the youth
of the country that even a per-
sonborninan ordinary family
canreach the highest positions
in the democratic system of
India,” he said.

Members of the Gandhi
family,whowereinvited tothe
event, did not attend. Those
present on the occasion
included Atal Bihari Vajpayee's
daughter Namita Bhat-
tacharya,Lal Bahadur Shastri's

Female

JEFF GREEN
April 14

THE LATEST PARADOX for
female executives is that the
highertheyclimb the corporate
ladder, the worse the pay dis-
parity becomes, due largely to
receiving smaller equity grants
than their male counterparts.
Now,onewomanwhohasexpe-
rienced this problem firsthand
is teaching others how to close
the gap.

Brooke Harley, an executive
in the early days at Lululemon
Athletica, last month rolled out
an eight-hour, $99 class on
negotiating the equity portion
of annual compensation
through her education start-up
ClassRebel. She credits her per-
sonal fortune to her insistence
on getting double the stock
options she was offered at the
athletic clothing retailer. Harley
isn’talone.Carta,anequityman-
agement platform,launched a
similar class in late March that
hasattracted 80,000 people,the
company said.

son Anil Shastri and grandson
Adarsh Shastri, PV Narasimha
Rao's grandson NV Subhash,
and family members of Charan
Singh and Morarji Desai. Also
presentwere Rajya Sabhavice-
chairman Harivansh, minis-
ters G Kishan Reddy,
Meenakshi Lekhi,Arjun Megh-
waland V Muraleedharan.

“Barring one or two excep-
tions,we have a glorious tradi-
tion of strengthening democ-
racyinademocraticway.Soit's
our responsibility also to
strengthen democracy
through our efforts,” Modi
said.

Calling India “loktantra ki
janani” (the mother of democ-
racy), he said, “The great fea-
ture of India's democracy is
that it has been continuously
changing with the passage of
time.Ineveryera,inevery gen-
eration, there has been an
effort to make it more empow-
ered.”

“Desh aaj jis unchayi par
hai, wahan tak use pahun-
chaane mein swatantra Bharat
ke baad bani pratyek sarkar ka
yogdaan hai. Maine Lal Qila se
bhiyeh baat kayi baar dohraayi
hai. Aaj yeh sangrahalaya bhi
pratyek sarkarkisanjhavirasat
ka jeevant pratibimb ban gaya
hai (Every government formed
after Independence has con-
tributed in taking India to the
heightswhereitistoday.Ihave
said this from the Red Fort sev-
eral times. This museum is a
living reflection of the shared
heritage of each government),”
he said.

Choosing toinaugurate the
museum on BR Ambedkar's

g India to current h

Prime Minister Narendra Modi and Congress chief Sonia
Gandhi at an event to mark B R Ambedkar's 131st birth

anniversary in Parliament on Thursday.

birth anniversary, the Prime
Minister paid rich tribute.
“The Constitution, of which
Babasaheb was the main
architect, gave us the basis of
the Parliamentary system.The
main responsibility of this

ANIL SHARMA

Parliamentary system is upon
the office of the Prime Minis-
ter. It is my good fortune that
today I have got the opportu-
nity to dedicate the Prime
Minister's Museum to the
nation,” he said.

eights: Modi

The great feature of
India's democracy is that
it has been continuously

changing with the
passage of time. In every
era, in every generation,
there has been an effort
to make it more
empowered.

He also made a mention of
the NDA  government
announcing November 26 as
Constitution Day, and called
the museum “the next step in
the effort to honour the Con-
stitution of India”.

He greeted families of the
former Prime Ministers: “Desh
ke har pradhan mantri ne
samvidhaan sammat lok-
tantra ke lakshyon ki poorti
mein bharsakyogdaan diya hai
(Every Prime Minister of the
country has contributed
immensely towards achieving
the goals of constitutional
democracy)”

“To remember them is to
know the journey of indepen-
dent India.People coming here
will be familiar with the con-
tribution of the former Prime
Ministers of the country, their
background, their struggles
and creations,” he said.

Speaking to The Indian
Express on the sidelines of the
event,Adarsh Shastri called the
museum an “excellent initia-
tive by the PM”. He said, “It is
important for people to under-
stand the contribution of all

PMs, not just one ideology or
one family. Such museums
existin many countries butwe
never had one.Thiswill fill that

gap.”

Shastri's  family has
donated his charkha (which
came as a wedding gift), his
badminton racquet and some
important letters. Morarji
Desai's Bhagavad Gita, Gandhi
topi, pen and rudraksh mala
find a place in the gallery ded-
icated to him, while there are
some handwritten diaries by
Chandra Shekhar on display,
besides Vajpayee's Bharat
Ratna medal, spectacles, wrist
watch and some letters.

N V Subhash, who is also
Telangana BJP spokesper-
son, said, “There is space for
all PMs here — whetherthey
were at the top post for six
months or six years. It's as if
my grandfather has got his
due 18 years after his death.
Forall theseyears, it feltasif
this place belonged to the
Gandhi family; now, it
belongs to all PMs.”

Union Culture Minister G
Kishan Reddy,in his address,
said:“Weadopted the Consti-
tution given by BRAmbedkar
in 1950. Since 2019, after
Article 370wasabrogated,we
have one nation, one Consti-
tution.” On the museum, he
said this “should have been
done along time ago but has
now been done under PM
Modi's guidance.”

The 10491 sq-metre
museum, built at a cost of
X306 crore, has 43 galleries,
witha capacity tohold 4,000
visitors ata time.

executives confront equity pay gap

While it’s well known that
womeninthe US typicallymake
about 83 centsforeverydol-
lar a man earns, that’s
just base salary. As
women increasingly
populate the C-
suite, the compen-
sation mix weighs
toward stock or
options and the
disparity to their
male peers grows.In
2020, for exam-
ple,women in the
top ranks of S&P
500 leadership
earned only 75% of
male executives,thewidest gap
in nine years, with most of the
disparity from gains in stock
ownership,according to Morn-
ingstar. The differences only
increase forwomen of colour.

“We don’t think education
solves bias, it doesn’t,” said
Harley, who initially formed
ClassRebel in 2019 to help
women gainanedgein start-up
funding — another area where
women trailmeninearly equity

participation. “But it imbues
people with the confidence to
push againstit”

Part of the problem is that
while women are making it to
the C-suite, it’s often to jobs
such as the head of human
resources or chief marketing
officer, said Joseph Blasi, a pro-
fessor at Rutgers University,
who specialises in equity com-
pensation.Those positions typ-
ically come with lower stock
grants than roles that more

China's 'Zero Covid' mess proves

often go to men such as those
running business units. “The
guidelinesthatare out there for
thejobswherewomenare more
common havelowerand unfair
levels of equity grants.” Blasi
said. “If you imitate what your
competitors are doing, you'’re
imitating disparity.”

The average dollar value of
equity compensation in 2018
for men was $104,902, almost

four times the $23,361 for
women, he said, based on his
analysisof datafrom the Gen-
eral Social Survey,a report
from the University of
Chicago dating back to
1972. About 16% of
women were part of a
company equity plan
and 6% received stock
options compared to
249 and 11% for men,
respectively, Blasi said,
also citing data from
2018, the most recent
available.
Until now, few
options have existed
for basic education on
what to ask for in terms of
equity compensation, said Jane
Alexander, the chief marketing
officerat Carta.Onlyabout 27%
of the equity granted in 2021
went to women, even though
they represent almost half the
workforce, Carta data show.
Latinas get the lowest share.
These classes have struck a
nerve: the Carta classis proving
more popular than Carta’sother

offerings and more people are
finishingit,Alexander said.
“You kind of have to learn
through trials, as a woman —
you learn by bad situations,
sometimes,’ said Victoria Eisen,
33, director of learning and
developmentatacustom fram-
ing startup company,who took
the first ClassRebel unit. “It’s
helpful to learn from women,
andalsowomenwhohavebeen
burned by the system.”
Companies have arespon-
sibility to help level the playing
field, said Caprice Young, who
was among the 40 or so people
signed up onZoom fortheinau-
gural ClassRebel unit on equity
compensation in mid-March.
The 56-year-old Yale graduate,
whose jobs have included the
superintendent for several
charter school systems, but is
also the chair of the environ-
mental, social and governance
committee ontheboard of ALC,
a private company that pro-
vides school transportation for
vulnerable students.
—BLOOMBERG
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Regd. Office: Axis House, C-2, Wadia International Centre,

Kolkata office space leasing
likely to reach pre-Covid
levels in just 6-9 months

FE BUREAU
Kolkata, April 14

WITH OFFICE SPACE leasing
activity in Kolkata witnessing a
good recovery,real estate devel-
opers are expecting that the
leasing activity to return to pre-
pandemic levels in the next six
tonine months.

Kolkata's officeleasingactiv-
ityinthefirst quarteroftheyear
saw an 84% year-on-year
growth. Total office leasing for
the quarter was observed at 0.2
million square feet in Kolkata,
led by technology firms (33%),
flexible space operators (25%),
and BFSI companies (19%),
according toareport by CBRE.

CBRE, initsreport,said office
leasing activities in India regis-

tered a growth of 97% to 11.4
million square feet onayear-on-
year basis. Bangalore, Hyder-
abad and Chennai dominated
development completions,
accounting for a cumulative
share of about 70%.

Merlin Group, one of the
leading real estate players,
expects office space leasing
activity in Kolkata to return to
pre-pandemiclevels in the next
six tonine months.“Officespace
demands are coming back.Alot
of leasing activities are being
taken place.As the pandemic is
over now, gradually companies
are reopening their offices,
inspiring employees to work
from office,”Saket Mohta, man-
aging director, Merlin Group,
told reporters on Thursday.

Form No. INC-26

MAHARASHTRA -400066, INDIA

address mentioned below.

Place: Mumbai
Date: 13/04/2022

[Pursuant to rule 30 the Companies (Incorporation) Rules, 2014]
Advertisement to be published in the Newspaper for change of registered office of the
company from one state to another
NOTICE
BEFORE THE CENTRAL GOVERNMENT REGIONAL DIRECTOR,
WESTERN REGION, MUMBAI
In the matter of sub-section (4) of Section 13 of Companies Act, 2013 and clause (a) of sub-
rule (5) of rule 30 of the Companies (Incorporation) Rules, 2014
-AND-
In the matter of
In the matter of M/S EQUOTIENT TECHNOLOGIES PRIVATE LIMITED (CIN :
U72300MH2013PTC241305) having its Registered Office at 602 B WING, RAHEJA
REFLECTION, BURLINGTON COURT, THAKUR VILLAGE, BORIVALI(E), MUMBAI

........... Petitioner/applicant company

Notice is hereby given to the General Public that the company proposes to make application to
the Central Government, under section 13 of the Companies Act, 2013 seeking confirmation oﬁl
alteration of the Memorandum of Association of the Company in terms of the special resolution
passed at the Extra Ordinary General Meeting held on 13" APRIL, 2022 To enable the company
to change its registered office from “State of Maharashtra” to the “State of Uttar Pradesh”

Any person, whose interest is likely to be affected by the proposed change of the Registered
Office of the Company may deliver either on the MCA-21 portal (www.mca.gov.in) by filing
investor complaint form or cause to be delivered or send by registered post of his/ he
objections supported by an affidavit stating the nature of his/ her interest and grounds o
opposition to the Regional Director, Western Region, EVEREST 5TH FLOOR, 100
MARINEDRIVE, MUMBAI-400002, MAHARASHTRA within fourteen days of the date o
Publication of this notice with a copy to the applicant company at its Registered Office at the

602 B WING, RAHEJA REFLECTION, BURLINGTON COURT, THAKUR VILLAGE,
BORIVALI(E), MUMBAIMAHARASHTRA-400066, INDIA

For and on behalf of the Applican
BY ORDER OF THE BOARD

EQUOTIENT TECHNOLOGIES PRIVATE LIMITED

NISHA GOENKA
DIRECTOR
DIN: 05100341
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become another Mao-style polit-
ical campaign that is based on
the will of one person, the coun-
try’s top leader, Xi Jinping — and
that it could end up hurting
everyone.
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navirus, especially a milder, if itstop-downgovernancemodelis downs as of Monday, according I IR et e e L i
more infectious, variant. superior to that of liberal democ-  toestimates byeconomistsatthe Place: Mumbai Bipin Kumar Sarafl | 5, t,mission of false or misleading procés of ciaim shall atiract penalties.

Instead, Beijinginsistsonfol-  racies. investment bank Nomura. > U Managing Director & CEO| | Data—15.04.2022 UDAY SHREERAM SAKRIKAR
Date: April 14, 2022 DIN: 06416744 | Flace - PUNE IBBIIPA-001IP-PO1230/2018-18/1 1927

financi“. ep. .in

medical treatments.

“They’re not countering the
pandemic. They’re creating dis-
asters,”Ye Qing,alawscholarwho
is known by his pen name, Xiao
Han, wrote in an online article

ment tolet peoplewith no ormild
symptoms quarantine at home
and focus on vaccination drives.
But no onelistened, she said.
“You’re driven crazy by this?”
she asked the caller.“Professional

k%

1.

Regulations, 2015
NotApplicable

Notes:
The above is an extract of the detailed format of quarterly/annual financial results filed with the Stock Exchanges under
Regulation 52 of the Listing Regulations. The full format of quarterly/annual financial results are available on the websites
ofthe BSE Limited (www.bseindia.com) and Axis Finance Limited (www.axisfinance.in).

# Not required to be disclosed as per Regulation 52(4) of the SEBI (Listing and Other Disclosure Requirements
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PUBLIC NOTICE

(Under the Bye-law 35)

Shri Vishwanth Ramchandra Nagwekar,
Member of the Balaji Co-operative Hsg.
Society Ltd, having address Flat No. B-1,
Balaji Co-op. Hsg. Society Ltd., Kalina,
Santacruz (East), Mumbai 400098 and
holding Flat No. B-1 in the building of the
society. Shri Vishwanth Ramchandra
Nagwekar died on 11.07.2000 without
making nomination and Smt. Sunita
Vishwanth Nagwekar wife of Shri
Vishwanth Ramchandra Nagwekar died
onon19.01.2018.

The society hereby invites claims or
objections from the heir or heirs or other
claimants/objector or objectors to the
transfer of the said shares and interest of
the deceased member in the capital/
property of the society within a period of
15 (Fifteen) days from the publication of
this notice, with copies of such
documents and other proofs in support of
his/ her/ their claims objections for
transfer of share and interest of the
deceased member in capital/property of
the society. If no claims/objection are
received within the period prescribed
above, the society shall be free to deal
with the share and interest of the
deceased member in the capital
/property of the society in such manner
as is provided under the Bye-laws of the
society. The claims/ objections if any,
received by the society for transfer of
share and interest of the deceased
member in the capital/ property of the
society shall be dealt with in the manner
provide under the Bye-laws of the society.
A copy of the registered Bye-laws of the
society is available for inspection
between 6.30 PM and 8.30 PM by prior
appointment from the date of
publication of this notice till the date of
expiry of its period
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